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(e) whether it is a faet that the 
firm M/s. Hopkin and Williams 
Limited receives separate bonus for 
every percent in the increase of Tita­
nium Dioxide content, over 58 per 
cent in sands shipped by them?

The Prime Minister and Minister of 
External Affairs and Finance (Shri 
Jawaharlal Nehru): (a) Ytes. The
titanium content of ilmenite sands 
from Chavara (Kerala) varies from 
58 per cent to 60 per cent.

(b) The firm has never officially re­
corded the titanium dioxide content 
as it is neither required for any 
manufacturing purposes nor is its re­
cording necessary under any Gov­
ernment regulations.

(c) No.

Second Five Tear Flan
/  Shri Surendranath Dwivedy: 

* \  Shri Ram Krishna:

Will the Minister of Planning be 
pleased to state:

(a) the amount of expenditure pro­
vided for the second year of the 
Second Five Year Plan; and

(b) the amount of expenditure ac­
tually incurred by each State?

The Depot; Minister of Planning 
(Shri S. N. Mishra): (a) The amount 
provided in the budget for 1957-58 on 
Plan (Centre, States and Union Ter­
ritories) is Rs. 967 crores.

(b) The amount of actual expen­
diture incurred by each State will be 
known later in the year.

Government Purchases
687. Shri D. C. Sfaarma: Will the 

Minister of Worts, Hearing and Sup­
ply be pleased to state:

(a) whether it is a fact that the 
Ministries/Departments of the Gov­
ernment of India go in for local pur­
chase of the various items of require­
ments;

(b) whether it is also a fket that 
there are no arrangement̂  for whole­
sale purchases under any centralised 
agency; and

(c) it so, the reasons therefor?
The Minister of Works, Homing and 

Supply (Shri K. €. Reddy): (a)
Direct purchase by Ministries/De­
partments of the Government of India, 
instead of through the agency of the 
Central Purchase Organisation, is
undertaken only in respect of de­
mands of limited value, or in case of 
emergency and in cases where very 
specialised equipment peculiar to the 
user department, is required.

(b) No. The Central Purchasing
Agency, namely, the Directorate
General of Supplies and Disposals 
ordinarily makes such bulk pur­
chases on behalf of Ministries/De­
partments of the Government of 
India.

(c) Does not arise.
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